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tern. Following are the main fea-
tures of the scheme:—

(i) Subsidy is given to all small
industrial units, the maxi-
mum connected load of which
does not exceed 20 H. P.;

(ii) Places where the existing
tariff exceeds 9 paise per
unit, the excess is met as sub-
sidy provided the extent of
such subsidy does not exceed
9 paise per unit;

(iii) No subsidy ig
State where the existing ave-
rage rate is 9 paise per unit
or less; and
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(iv) Subsidy on power is shared
by the Central and State
Governments in equal pro-
portions.
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. Closure of N. G. and Uneconomic
Rallway Lines

*339. SHRI R. K, AMIN:
SHRI P. K. DEO:
SHRI P. N. SOLANKI:

Will the Minister of RAILWAYS be
Pleased to state:

(a) whether it is a fact that States
are against the closure of narrow-
gauge and uneconomic Railway lines;

(b) which States have agreed to
close down uneconomic lines and to
provide road transport;

(¢) whether the promise made to
the Government of Gujarat about not
closing such lines without the prior
approval of the State Government
will be kept; and

(d) if not, the reasons therefore?
THE MINISTER OF RAILWAYS

(THRI C. M. POONACHA): (a) We
wrote to .eight State Gevernmeats in

NOVEMBER 28, 1968  Writlen Answers 52

connection with fourteen unremune-
rutive branch lines. Seven State Gov-
ernmentg expressed themselves against
the proposed closure of the line in
their respective States.

(b) The Madhya Pradesh Govern-
ment requested that the Ministry of
Railways ghould provide funds for
necessary improvement in Gwalior-
Shivpuri section of Nationa] Highway
No. 3 so as to enable it to cope with
the additional traffic that would come
to it if the Gwalior-Shivpuri line
were (o be closed.

(c) No such promise was given to
the Govt, of Gujarat. As explained
in this House on a number of occa-
sions, the State Governments concern-
ed will be consulted and all aspects
given careful consideration_ before
final decisions are taken.

(d) In view of the answer to part
(c), the question doesg not arise.
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